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Central Administrative Tribunal
Principal Bench

O.A.774/2000
New Delhi, this the day of 5th February, 7003

Hon’ble Dr.A.Vedavalli, Member (J)
Hhom“tolle Sl Gowimdem . Tampii, Memibenr (@)

Chandaramani 8/o0 shri Jhandu Singh
R/ 2 WI~3738 Sri Nagar, ,
Shakur Basti, Delhi-34. c.applicant

(Present: None)
Varsus

tinion of India, through

1. The Sscratary,
Ministry of Agriculfure,
Krishi Bhawan, New Delhi-172.

2. The Chief Soil Survey Officer,
811 Tndia Sonil & Land lse Survey,
T.A.R.T. Building, Mew Delhi-12.

H
.

Thae So0il Survey OFfficer,
511 India Soil & Land Use Surwvew,
T.A.R.T. Building, New Delhi-12.
. . Respondents
(Presasnt: MNMone)
ORDER(DOral)

By Hon’ble Dr.A.Vedavalli, Member (J)

None for the parties sven on the sacond call.
T i sean that none appsared on behalf of applicant

gvan on an sarlier occasion, viz, 4.1.2005.

In the circumstances, it appears that the

.

applicant: not interested in pursuing this 0a further.

re & arafors dismissed for default anc

ce-‘-—"'//
ovinday S =Y . (Dr. A.vedavalli)
™ Member (.J)




